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Title: Announcement regarding business of the House.

MR. SPEAKER: Before Kunwar Akhilesh Singh speaks, the Minister for Parliamentary Affairs wants to say
something.
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MR. SPEAKER: So, | presume that the House agrees with this and | go ahead. But let me make it clear that there
are ten more Members to speak. | would not be able to give more than five minutes to each speaker. So, all the
speakers are requested to conclude within five minutes. This is compulsory to all the speakers because we have to
take up voting on this subject today itself as there is a cultural programme organised by Rajya Sabha and we all
have to go there.

SHRI PRIYA RANJAN DASMUNSI : Sir, | feel that both the Government and the Opposition have some common
issues and problems. The discussions which were proposed by the Opposition were on three subjects. On one
subject, both the Opposition and the Government agreed and regarding the other two, the Opposition proposed and
the Government agreed. The first subject is for a discussion regarding the JPC under rule 193, the second subject
is about the Telgi Scam and the third one is on unemployment. Three days had been decisively fixed, that is, today,
day after tomorrow and Monday, and the rest of the hours are to be given for legislative business.

It happened yesterday that the discussion could not be continued and it has come up today. Now, we can sit in the
Chamber and discuss on how we can sacrifice as regards the debates. If | say that discussion on Telgi Scam may
be sacrificed, many of us will not agree. If | say that discussion on unemployment may be sacrificed, many of us will
not agree. It has already been decided by the Business Advisory Committee.

So, my appeal, through you, to the Government is this. | do appreciate the position that the hon. Finance Minister
would be extremely preoccupied tomorrow, as he is Leader of the other House, with voting, intervening in the
debates on the Constitutional Amendment and POTA. | do feel strongly that if we take up the discussion under 193
on this subject at 4 o'clock, by 6 o'clock the hon. Finance Minister's personal preoccupation of voting on both these
subjects will be over in the Rajya Sabha. Then, he can come here and reply to the debate at 6 o'clock or 7 o'clock.
We can seek his convenience at that time. Otherwise, one of the subjects will be completely shelved or sacrificed
which may not be possible for other Members to agree because everybody gave the consent in your presence in
the BAC. That is why my submission is that the Government can accommodate this. We are accommodating all the
legislations. The Government cannot say that we have disrupted any legislation.
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MR. SPEAKER: | think we can sit in the Chamber and decide.

SHRI PRIYA RANJAN DASMUNSI : | agree with you. That is why | said let us accommodate this debate tomorrow.
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MR. SPEAKER: Every Member will be allowed to speak for only five minutes.



